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Condition of Tribal Popuiation

291. SHRI MUKHTIAR SINGH
MALIK:
SHRI G. M. BANATWALLA:

Will the Minister of HOME AFFAIRS
be pleased to state:
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(a) whether Government’s attention
has been drawn to the Editorial of
Hindustan Times dated the 1st Feb-
ruary, 1978 wherein.jt has been stated
that nothing has been done for the
country’s tribal population during the
last 30 years and the position in which
the tribals find themselves today is
much worse than of the start of
economic planning in 1950; and

(b) if so, whether Government pro--
pose 1o set up an inquiry commission
to inguire into the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS

(SHRI DHANIK LAL MANDAL): (a)
Yes. Sir.

(L) No inquiry commission. is pro--
posed to be set up. The problens aof
the Scheduled Tribes are being given
the fullest attention by Governmenut.

Unscrupulou:; non-Conference Line
Tramp Shipping Operators in the
country

292. SHRI MUKHTIAR SINGH
MALIK:
SHRI G. M. BANATWALLA:

Will the Minister of SHIPPING .AND
TRANSPORT be pleased to state:

(a) whether any step has been
taken by Government to tackle the
menace of unscrupulous non-con-
ference line tramp shipping operators
in the country;

(b) whether it is also a fact that
these ‘ly by night’ operators who have
been using sub-standard vessels
“lured” the exporters with freight
inducements and ultimately duped
them as they did not normally reach
the destination but sold the goods in
auction at different centres; and

(e¢) what are the facts and pro-
posed action to be taken in this
regard?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) to (c). Some re-





